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| TEM NO. 204 COURT NO. 3 SECTION |1 A
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).1585/2008
(Fromthe j udgenment and order dated 26/ 10/ 2007 in CRLOP
10987/ 2007 of The HI GH COURT OF MADRAS)
T. C. THANGARAJ Petitioner(s)

VERSUS

V. ENGAMVAL & ORS. Respondent ( s)
(Wth appln(s) for directions,stay and office report)
(FOR FI NAL DI SPOSAL)
WTH SLP(Crl) NO 1589 of 2008
(Wth appln.(s) for c/delay in filing SLP, exenption fromfiling c/c
of the inpugned judgnment, stay and office report)
(FOR FI NAL DI SPOSAL)
Date: 25/07/2011 These Petitions were called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTI CE A. K. PATNAI K

R Anand Padmanabhan, Adv.
Prithvi Raj B.N.,Adv.
Naveen, Adv.

Pranod Dayal , Adv.

For Petitioner(s)

SSSS

P.P. Mal hotra, ASG
Raj i v Nanda, Adv.
S. Siddi qui, Adv.
A. K. Shar na, Adv.

For Respondent (s)
(For CBI)

Guru Krishna Kumar, Addl . A. G
Subr amani um Pr asad, Adv.
Anesh Paul , Adv.
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Pr asannav, Adv.
B. Krishna Prasad, Adv.

A. T.M Ranga Ramanuj am Sr. Adv.
s. Ashok Kunar, Adv.

Gouri Karuna Das Mhanti, Adv.
Sanj eev Kumar Shar ma, Adv.

Pr akhar Shar nm, Adv.

Rani Jet hmal ani , Adv.
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S. Thananj ayan , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER



Heard | earned counsel for the parties.

Hear i ng concl uded. Order reserved.

( OP. Sharma ) ( MS. Negi )
Court Masters Court Master



